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HOW TO USE THE INDEX

The Index is arranged alphabetically with the Subject Index separatcd from
Name Index and printed in the following order: Part I-SUBJECT INDEX:
PART II—NAME INDEX. At the end of every entry, the Volume Number of
the Debates is given in Roman numerals in parenthesis followed by the date of
the Debates and column number or numbers, as the case may be [Printed as
(I—27.10.99) 39].

All the Bills are alphabetically arranged under the main heading “BILL(S)”.

Information pertaining to Railways has been indexed under the various main
headings commencing with the word Railway e.g. “RAILWAY LINE(S)”,
“RAILWAY TRAIN(S)” etc.

All the papers laid on the Table of the Lok Sabha are indexed only under the
main headings “PAPERS LAID ON THE TABLE”.

Information regarding various States in India and the various foreign countries
has been indexcd under their respective names.

A list of abbreviations used in the Index is given below:

AM. Adjournment Motion

B.O.H. Business of the House

C.A. Calling Attention to matter of Urgent Public Importance
Consid. Consideration stage of a Bill

Consid. Cl. Consideration of the Clauses of a Bill

D.G. Demands for Grants

D.E.G. Demands for Excess Grants

D.E.G. (R) Demands for Excess Grants (Railways)

D.S.G. Demands for Supplementary Grants

D.S.G. (R) Demands for Supplementary Grants (Railways)
Dis. Discussion
H.A.H. Dis. Half-an-Hour Discussion

Int. Introduction Stage of a Bill
L.S. Lok Sabha

M. Motion

Q.P. Question of Privilege

Pet. Petitions

R.S. Rajya Sabha

Res. Resolution

St. Statement

(iii)
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Asvina 28, 1921 (Saka) to Kartika 7, 1921 (Saka)

PART-I
SUBJECT INDEX

AIIMS

Need to bring the teaching cadre under
Central Health Scheme at par with AIIMS
(1—28-10-99) 48-49

AIRPORT

Need to provide adequate funds to State Govt.
of Karnataka for upgradation of airport at
Mysore (I—28-10-99) 47

ANDHRA PRADESH

Natural calamities in West Bengal, Andhra

Pradesh, Bihar and Orissa (Discussion
Under Rule 193) (I—28-10-99) 87—153

Need to provide financial assistance to State
Govt. of Andhra Pradesh to mitigate the
hardship being faced by Cotton grower due
to drought conditions in State (I—28-10-99)
48

Need to take up the work of railway line
between Nalgonda-Macheria and Raichur
in Andhra Pradesh (I—28-10-99) 49

ASSENT TO BILLS
Appropriation (No. 3) Bill, 1999 (I—25-10-99)
25

Appropriation (Vote on Account) Bill, 1990
(I—25-10-99) 25

Companies  (Amendment)  Bill, 199
(1—25-10-99] 26

Finance Bill, 1999 [I—25-10-99] 25

Patents (Amendment) Bill, 1999 [I—25-10-99]
26

Salary, Allowances and Pension of Members
of Parliament (Amendment) Bill, 1999
[I—25-10-99] 26

Urban Land (Ceiling and Regulation) Repeal
Bill, 1999 [1—25-10-99] 26

BIHAR

Natural Calamities in Wést Bengal, Andhra
Pradesh, Bihar and Orissa (Discussion
Under Rule 193) (I—28-10-99) 87—153

Need to send a Central team to Bihar to assess
the damage caused by floods in Godda and
other districts to the State and provide
funds for rehabilitation of affected people
(Matter under Rule 377) (1—28-10-99) 47

BILLS

Appropriation (No 3) Bill, 1999 [1—25-10-99]
25

Appropriation (Railways) (No, 30) Bill, 1999
[1—25-10-99} 25

Companies  (Amendment)  Bill, 1999
[I—25-10-99] 26

Constitution (Eighty-fourth Amendment) Bill
(Amendment of Article 334) (V-I, No. S,
26-10-99) 4

Constitution (Eighty-Fourth Amendment) Bill
(Amendment of Article 334) Consid
(I—27-10-99) 47—66, 67—105

Constitution (Eighty-Fourth Amendment) Bill
(Amendment of Article 334) Consid Cl
[I—27-10-99] 111—146
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Constitution (Eighty-Fourth Amendment)
Bill (Amendment of Article 334) Pars, as
amended [I—27-10-99) 146—160

Contingency Fund of India (Amendment) Bill
(V=—1, No. 5, 26-10-99) 2

Contingency Fund of India (Amendment) Bill
Passed (1—28-10-99) 76-77

Finance Bill, 1999 (I—25-10-99) 2§

Foreign
(Introduction Postponed till next Session)
(1—29-10-99) 157—159

Income Tax (Amendment) Bill (V—I, No. 5,
26-10-99) 1

Income Tax (Amendment) Bill — Passed
(]—28-10-99) 69-76
Insurance  Regulatory and Development

Authority Bill — Introduced 15—44

Patents (Amendment) Bill, 1999 (I—25-10-99)
26

Prevention of Money Laundering Bill (I—
29-10-99) 22—31

Representation of the people (Amendment)
Bill (V—I, No. 5,26-10-99) 163

Representation of the people (Amendment)
Bill — passed (I—28-10-99) 77—87

Salary Allowances and Pension of Members of
Parliament (Amendment) Bill, 1999
(1—25-10-99) 26

Securities Laws (Second Amendment) Bill
Introduced (I—28-10-99) 14-15

Urban Land (Ceiling and Regulation) Repeal
Bill, 1999 (I—25-10-99) 26

BODO LAND

Need for creation of a seperate State of Bodo
Land (Matter under Rule 377) (I—29-10-
99) 35-36

BOFORS CASE

Charge sheet Filed in Bofors Case (V—I, No.
5, 26-10-99) 6—30

BUSINESS OF THE HOUSE
Business of the House (1—28-10-99) 2
CENTRAL HEALTH SCHEME

Need to bring the teaching cadre under
Central Health Scheme at par with AIIMS
(1—28-10-99) 48-49

Exchange  Management  Bill .

COAL

Need to revise the royalty on coal and other
mineral products (I—28-10-99) 50

COMMITTEE

Committee on Public Undertakings (V—I,
No. S, 26-10-99) 1 .

Departmentally Related Standing
Committee—A Review (1—29-10-99) 21

Public Accounts Committee (V—I, No. 5,
26-10-99) 1

CONSTITUTION

Constitution (Eighty-Fourth) Amendment Bill
(Amendment of Article 334) (Vol—I,
No. 5—26-10-99) 4

CONTINGENCY FUND OF INDIA

Contingency Fund of India (Amend:rﬁem) Bill
(V—26-10-99) 2

Contingency Fund of India (Amendment)
Ordinance (St.) (V—26-10-99) 3

CROP INSURANCE SCHEME

Need to include Tanjore in Tamil Nadu under
the Crop Insurance Scheme (I—29-10-99)
k)

CYCLONE

Damage caused by Cyclone in Coastal Districts
of Orissa (I—29-10-99) 200—202

Re: Expressing Deep sense of shock at
Devastation caused in Coastal Districts of
Orissa and urging to render help and

assistance to the affected people
(1—29-10-99)225-226
DIESEL

Increase in the price of Diesel (dis.)
(V—1, No. §, 26-10-99) 103—152—162

Need to reduce the price of diesel
(1—28-10-99) 51

DISCUSSION UNDER RULE 193

Increase in the Price of Diesel (V—I No. §
26-10-99) 103—152—162

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
87—153
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DROUGHT

Need to send a Central team to Haryana to
assess the damage caused due to drought
and release adequate funds to the State
Govt. for providing relief to the affected
people (1—28-10-99) 50-S1

ELECTION

Election of Deputy Speaker (I—27-10-99)
15—-23

Election of Speaker (I—22-10-99) 1—4
FELICITATIONS

Felicitations to
(1—27-10-99) 15—23

Felicitations to Speaker (I—22-10-99) 4—24
FERTILIZER PLANT

Need to expedite construction of fertilizer
plant at Gorakhpur U.P. by KRIBHCO
(M.U.R.—377) (1—28-10-99) 46

FINANCIAL ASSISTANCE

Need to provide financial assistance to State
Govt. of Andhra Pradesh to mitigate the
hardship being faced by cotton grower due
to drought conditions in  State.
(1—28-10-99) 48

Need to provide financial assistance to State
Govt. of Madhya Pradesh for providing
relief to the people affected by flood in
Raison, Sehorc and Hoshangabad districts
{(M.U.R. 377) (I—28-10-99) 46

Need to provide financial assistance to State
Government of Rajasthan for providing
relief to the people affected by drought in
the State. (M.U.R. 377) (1—28-10-99) 46

FLOOD

Need for a comprehensive master plan to
prevent recurring floods in Itahar. Malda
and Murshidabad in West Bengal (I—
28-10-99) 51-52

Need to send a Central team to Bihar to assess
the demage caused by floods in Godda and
other districts of the State and provide
funds for rehabilitation of affected people.
(Matter under Rule 377) (1—28-10-99) 47

HARYANA

Need to send a Central team to Haryana to
assess the damage caused due to drought
and release adequate funds to the State
Govt. for providing relief to the affected
people. (I—28-10-99) 50-51

Deputy Speaker

INCOME TAX

Income Tax (Amendment) Bill (V—I,
No. 5,—26-10-99) 1

Income—Tax (Amendment) Ordinance (St.)
(V—I, No. 5-26-10-99) 2

INTRODUCTION OF MINISTERS
Introduction of Ministers (I—22-10-99) 25-26
(1—25-10-99) 12—14

(I—28-10-99) 10

JUTE

Need to take steps to prevent foreign
companies for claiming patent right on Jute
Products to safeguard Indian Jute Farmers
(Matters under Rule 377) (1—29-10-99) 35

KRIBHCO

Need to expedite construction of fertilizer
plant at Gorakhpur U.P. KRIBHCO
(M.U.R.—377) (1—28-10-99) 46

KARNATAKA

Need to provide adequate funds to State Govt.
of Karnataka for upgradation of airport at
Mysore. (I—28-10-99) 47

MADHYA PRADESH

Need to provide financial assistance to State
Gowvt. of Madhya Pradesh for providing
relief to the people affected by flood in
Raison, Sehore, and Hoshanganad districts
(M.U.R. 377) (1—28-10-99) 46

MATTERS UNDER RULE 377

Need for a comprchensive master plan to
prevent recurring floods in Itahar, Malda
and Murshidabad in West Bengal (I—
28-10-99) 51-52

Need for all-round development of Kargil and
Leh (V—I No. 5, 26-10-99) 35-36

Need for creation of a seperate State of Bodo-
land (I—29-10-99) 35-36

Need for early construction of a railway over-
bridge at Sajedabad in Barabanki district
(U.P.) (V—I No. §, 26-10-99) 35

Need for early doubling of railway line from
Shornur to Mangalore and Shornur to
Calicut (1—27-10-99) 44

Need for early regularisation of unauthorised
colonies in National Capital Territory of
Delhi (1—27-10-99) 39

Need for revision of wages of Working
Journalists (1—29-10-99) 36
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Need to bring the teaching cadre under
Central Health Scheme at par with AIIMS
(1—28-10-99) 48-49

Need to clear the proposal for construction of
Rail-cum-road bridge at Munghyr, Bihar
(V—1, No. 5, 26-10-9) 35

Need to connect Azamgarh (U.P.) with major
cities in the country by train and also
provide computerised reservation service
there. (I—27-10-99) 41-42

Need to create a separate Ministry for
fisheries(V-I, No. 5, 26-10-99) 33

Need to declare Nagpur airport as an
international airport (V—I, No. 5, 26-10-
99) 33

Need to early start of Train between Raxaul
and Amritsar, Darbhanga (I—29-10-99) 36

Need to ensure early reopening of tea gardens
of Tea Trading Corporation of India at
Darjeeling and Jalpaiguri, West Bengal
(V—I, No. 5, 26-10-99) 34

Need to ensure payment of dues to sugarcane
growers in Deoria district in U.P.
(1—27-10-99) 39-40

Need to expedite construction of fertilizer
plant at Gorakhpur U.P. by KRIBHCO
(M.U.R.-377) (1—28-10-99) 46

Need to grant special package for all-round
development to naxalite infesteG areas in
Bihar (1—27-10-99) 43

Need to improve tele communication services,
in rural areas of Betul-Harda Parliamentary
Constituency, Madhya Pradesh
(V-I No. 5-26-10-99) 32

Need to improve telephone services in Mors-
ra-Sheopur district of Madhya Pradesh
(I—-27-10-99) 39

Need to include Kerala particularly the district
of Palghat in Crop Insurance Scheme
(1—27-10-99) 41

Need to include Santali Language in Ol-Chiki
script in the eighth Schedule to the
Constitution (V—I, No 5, 26-10-99) 30

Need to include Tanjore in Tamil Nadu under
the Crop Insurance Scheme (I—29-10-99)
34

Need to issue red cards to people living below
poverty line in Muzaffarpur and Vaishali
Districts (1—29-10-99) 37

Need to look into the Problems of Sugarcane

growers in Bahraich district of U.P.
(1—27-10-99) 39

Need to make Ganesh Sugar Mills under NTC
in Maharajganj districts of UP viable
(1—28-10-99) 49

Need to provide adequate funds to State Govt.
of Karnataka for upgradation of airport at
Mysore (I—28-10-99) 47

Need to provide financial assistance to State
Govt. of Andhra Pradesh to mitigate the
hardship being faced by cotton growers due
to drought conditions in State (I—28-10-99)
48

Need to Provide more Railway Facilities at
Khurja in Uttar Pradesh (I—29-10-99) 32

Need to provide financial assistance to State
Govt. of Madhya Pradesh for providing
relief to the people affected by flood in
Raison, Sehore and Hoshangabad districts
(M.U.R. 377) (I—28-10-99) 46

Need to provide financial assistance to State
Government of Rajasthan for froviding
relief to the people affected by drought in
the State (M.U.R. 377) (I—28-10-99) 46

Need to provide financial assistance to State
Government of Rajasthan to alleviate
problems of famine affected people of the
state. (V—I, No. 5, 26-10-99) 32

Need to resume transportation of coal through
crush coal transport at Kargil washery of
Central Coalfield Limited, Bihar. (V—I,
No. 5, 26-10-99) 31

Need to review order issued under the Jute
Packaging Materials (Compulsory use in
Packing Commodities) Act, 1987 to ensure
compulsory use of Jute bags in packing
Cement, foodgrains, sugar and urea
(1—27-10-99) 43-44

Need to revise the royalty on cosal and other
mineral products (1—28-10-99) SO

Need to sanction adequate financial assistance
to the State Government of Andhra
Pradesh to provide relief to the people
affected by. recent severe drought (V—I,
No. 5, 26-10-99) 34

Need to sanction adequate funds for
comprehensive drinking water scheme for
Rasipuram Parliamentary Constituency in
Tamil Nadu (1—27-10-99) 42

Need to send a Central team to Bihar to assess
the damage caused by floods in Godda and
other districts of the State and provide
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funds for rehabilitation of affected people
(M.U.R. 377) (1—28-10-99) 47

Need to send a Central team to Haryana to
assess the damage caused due to drought
and release adequate funds to the State
Govt. for providing relief to the affected
people (1—28-10-99) 50-51

Need to start shuttle service between
Arakkonam and Kathpadi stations and to
lay railway line between Kathpadi and
Villipuram in Tamil Nadu (I—27-10-99) 42

Need to take steps for early creation of
Mumbai Railway Development corporation
(V—I, No. 5, 26-10-99) 31

Need to take steps to prevent foreign
companies for claiming patent rights on
Jute products to safeguard Indian Jute
Farmers (I—29-10-99) 35

Need to take suitable measures for proper
maintenance of National Highways in the
Country particularly in Bihar (I—27-10-99)
40-41

Need to take up the work of railway line
between Nalgonda-Macheria and Raichur
in Andhra Pradesh (I—28-10-99) 49

MEMBERS SWORN

Membrs Sworn (I—20-10-99) 40—54
(1—21-10-99) 1—4

(1—22-10-99) 1, 24

(1—25-10-99) 1

(I, No. 5, 26-10-99) 1

(1—28-10-99) 1

MESSAGE FROM RAJYA SABHA
(1—29-10-99) 21

(1—29-10-99) 224-25

MOTION OF THANKS ON PRESIDENT'S
ADDRESS—adopted

(1—29-10-99) 37—224
(1—28-10-99) 154—66
NATIONAL SONG

The National Song was played (I—29-10-99)
226

NATURAL CALAMITIES
Natural calamities in West Bengal, Andhra

Pradesh, Bihar and Orissa (I—28-10-99)
87—153

Discussion Under Rule 193

OBITUARY REFERENCE

Death of SShri K.N. Pradhan and Vamanrao
Mahadik (1—27-10-99) 1-2

Death of SShri Kshudiram Mahata, N.T. Das,
Amar Singh Damar, Shrimati Indubala
Sukhadia, SShri J.M. Lobo Prabhu, Sidha
Lal Murmu, Amar Nath Chawla, Ch.
Lachchhi Ram, Shri J. Vengal Rao, Prof
Parag Chaliga, Shri K.N. Singh, Rajmata
Kamlendu Mati Shah, RG (Smt) Rajendra
Kumari Bajpai, SShri.  Baraja
Mohan Mohanty, Kalpanath Rai, Acharya
Bhagwan Dev, SShri Yadvendra Dutt and
Dada Baburso Paranjpe (I—25-10-99)
1423

Passing away of Smt. Malti Devi —MP 12th
Lok Sabha (I—29-10-99) 1-2

ORDINANCE

Contingency Fund of India (Amendment)
Ordinance (St.) (V—I, No. §, 26-10-99) 3

Income-Tax (Amendment) Ordinance (V—I,
No. 5, 26-10-99) 2

Representation of the people (Amendment)
Ordinance (St.) (V—I, No. 5, 26-10-99)
162

Statutory Resolution Reg: Disapproval of
Income tax (Amendment) Ordinance
(I—28-10-99) 69—76

ORISSA

Damage caused by cyclone in coastal districts
of Orissa (I—29-10-99) 200—02

Re: Expressing deep sense of shock at
devastation caused in coastal districts of
Orissa and urging to render help and
assistance to the affected people. (I—29-10-
99) 225-226

PAPERS LAID ON THE TABLE
Papers laid on the table (1—25-10-99) 6—12
(1—25-10-99) 24

Annual accounts and review of the working of
PGI—Chandigarh 1997-98 (I—29-10-99) 7

Annual Report, Annual Accounts and Review
of the working of the Central Wakf
Council, New Delhi for the year 1997-98 (I-
27-10-99) 11-12
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Annual Report of the Hindustan Copper
Ltd, Calcutta 1997-98 (1—29-10-99) 4

Anaual Report of National Judicial Academy,
New Delhi (1—29-10-9) 3

Annual Report of the Post Graduate Institute
of Medical Education and Research,
Chandigarh 1997-98 (1—29-10-99) 6

Annual Report of Press Council of India and
Audited Accounts 1997-98 (I—29-10-99) 6

Companies Act 1956 (1—29-10-99) 4

Contingency Fund of India (Amendment)
Ordinance, 1999 (No 9 of 1999) (I—25-10-
99) 24

Copy of Annual report, review of the working
of V.V. Giri National Labour Institute
NOIDA for the year 1997-98 and the
statement showing reasons for delay in
laying the papers. (1—28-10-99) 6

Copies of Notifications issued under sub-
section (3) of Section 642 of Companies
Act 1956 (I—28-10-99) 3

Copy of Notification publish in Gazette of
India denotifying MA. Trikone Mutual
Benefits Ltd Lucknow as a Nidhi under
Companies Act 1956 (I—28-10-99) 8

Copy of Notification published in Gazette of
India for making certain alteration in
Schedule VI to the Companies Act 1956
(1—28-10-99) 7-8

Copy of Notifications under Sub-section (5) of
section 396 of the Companies Act 1956
(1—28-10-99) 7

Copy of Notification under Section 37 of
Telecom Regulatory Authority of India Act
1997 (1—28-10-99) 8-9

Copy of Notifications under Sub-section (3) of
Section 642 of the Companies Act 1956
(I—28-10-99) 7

Copies of the Statements showing action taken
by Govt. on assurances, promises and
undertakings given by Ministers during

various sessions of Ninth, Tenth, Eleventh
and Twelfth Lok Sabha (I—28-10-99) 4—6

Copy of Union Government Appropriation
Accounts 1997-98 (I—29-10-99) 6

Income Tax (Amendment) Ordinance, 1999
(No. of 1999) (J—25-10-99) 24

MOU between Madras Fertilizers Ltd and the
Ministry of Chemicals & Fertilizers 1999-
2000 (1—29-10-99) 4

MOU between Ministry of Petroleum and

Natural Gas and IBP, BPL, GAIL, ONGC
etc. ([—29-10-99) 19-20

MOU between Paradecp Phosphates & Min.
of Chemicals & Fertilizers 1999-2000
(I—29-10-99) 4

Notifications under Border Security Force Act
1968 (I—29-10-99) 2

Notifications under Central Excise Act 1944
(}—29-10-99) 16—18

Notifications under Customs Act 1962 (I—29-
10-99) 7—11

Notifications under Customs Tariff Act, 1975
(I—29-10-99) 12—16

Notifications under Finance Act 1994 (I—29-
10-99) 18

Notifications under High Court Judges Act
1954 (1—29-10-99) 21

Notification Under Indo-Tibetan Border Police
Force Act, 1992 (I—27-10-99) 6—10

Notification Under Mines and Minerals
(Regulation and Development) Act 1957
(1—27-1099) 11

Notification under Representation of people’s
Act 1951(1—29-10-99) 2-3

Notification Under Section 2 of Indian”
Railway Board Act 1905 (I—28-10-99) 3

Notification Under Supreme Court Judges Act
1958 (1—29-10-99) 20

Orders of the Income Tax Act 1961 (I—29-10-
99) 19

Papers Under Commissions of Inquiry Act,
1952 (1—29-10-99) 3

PARLIAMENTARY COMMITTEES

Parliamentary Committees—Summery of work
(I—27-10-99) 12 ’

Registration of Electors Rules 1999 (1—29-10-
99) 30

Reports of CAG of India (1—29-10-99) 5—6

Report on Section 52—The Transfer of
Property Act, 1982 Amendment of the

Industries (Development and Regulation)
Act 1951 etc ([—27-10-99) 10—~11

Representation of People’s Act 1950 (I—29-10-
9) 3

Representation of the People (Amendment)
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Ordinace, 1999 (No 8 of 1999) (I—25-10-
99) 24

Review by Government of the Working of
Hindustan Copper Ltd, Calculta-1997-98
(1—29-10-99) 4

PATENT RIGHTS

Need to take steps to prevent foreign
Companies for Claiming patent rights on
Jute Products to safeguard Indian Jute
Farmers (I—29-10-99) 35

M. U. R 377
PAY COMMITTEE

Pay Committee on scales of pay of the Officers
and staff of Rajya Sabha and Lok Sabha
Secretariats  (first report) (J—28-10-99)
9—10

POPE

Pope John Paul II visit to India (1—27-10-99)
2338

POVERTY

Need to issue red cards to people living below
poverty line in Muzaffarpur and Vaishali
Districts (I—29-10-99) 37 Matter Under
Rule 377

PRESENTATION OF PETITIONS
Pres¢ntation of Petition (I—28-10-99) 44-45
PRESIDENTIAL ADDRESS

Agro based Industries (I—25-10-99) 4
Backward classes & Minorities (I—25-10-99) 9
Centre State relations (I—25-10-99) 9
CHOGM

(I~—25-10-99) 11

Corruption (1—25-10-99) 10

Cultural & Economic relations (I—25-10-99)
11

Drinking Water Problem (I—25-10-99) 4-5
Electoral reforms (I—25-10-99) 10
Electricity (1—25-10-99) §

Empoverment of Women (I—25-10-99)
Foreign Direct Investment (I—25-10-99) 7
Foreign Policy (1—25-10-99) 10

Global Nuclear Disarmament (1—25-10-99) 3
Indian Economy (I—25-10-99) 3

Information Technology (I—25-10-99) 6
Integrated Transport Policy (I—25-10-99) 5

Kargil War (1—25-10-99) 2-3

Lahore Declaration (I—25-10-99) 10

Law & Justice (I—25-10-99) 7
Modernisation of Air Ports (}—25-10-99) S
National Health Policy (I—25-10-99) 4
Nativnal Highways (1—25-10-99) S
National Security (1—25-10-99) 8

New Telecom Policy (I—25-10-99) 6
North-Eastern States (I—25-10-99) 9
Parliamentary Election (I—25-10-99) 1-2
Poverty (I—25-10-99) 3

President’s Address Laid (I—25-10-99) 1—11

President’s Address; Motion of Thanks on (V-
I, No. 5, 26-10-99) 34—103

President’s Address—Text of Amendments (V-
I, No. §, 25-10-99) 66—103

Primary Education (I—25-10-99) 4

Primary Health Services (I—25-10-99) 4
Public Sector Undertakings (I—25-10-99) 7
Railway Reforms (I—25-10-99) 5

Reforms in Judicial System (I—25-10-99) 7
SAARC (I—25-10-99) 11

Scheduled Castes & Scheduled Tribes (I—25-
10-99) 9

Science and Technology (I—25-10-99) 8

Small Scale & Cottage Industries (1—25-10-99)
6

Socio-Economic Development (J—25-10-99) 9
Sports and Culture (I—25-10-99) 8

Tax Reforms (I—25-10-99) 7

Terrorism (I—25-10-99) 8

Unemployment (I—25-10-99) 3

Welfare of Labour (1—25-10-99) 7

World Trade Organisation (I—25-10-99) 7
RAILWAY FACILITY

Need to Provide more Railway Facilities at
Khurja in Utter Pradesh (I—29-10-99) 32

Need to take up the work of railway line
between Nalgonda-Machesia and Raichur
in Andhra Pradesh (1—28-10-99) 49
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RAILWAYS

Need to early start of Train between Delhi-
Raxaul and Aunritsar-Darbhanga
(1—29-10-99) 36

RAJASTHAN

Need to provide financial assistance to State
Government of Rajasthan for providing
relief to the people affected by drought in
the State (M.U.R. 377) (1—28-10-99) 46

REPORTS

Committee on Public Undertakings Third,
Fourth, Fifth and Sixth Reports (Vol. I,
No. 5, 26-10-99) 1

Public Accounts Committee Tenth and
Eleventh Reports (V. I, No. §, 26-10-99) 1

RESOLUTION

Re. Expressing Deep Sense of Shock at
Devastation caused in Coastal Districts of
Orissa and urging to render help and
assistance to the affected people
(1-29-10-99) 225-226

ROYALTY

Need to revise the royalty on coal and other
mineral products (I—28-10-99) S0

SCIENTISTS

Award of Swarnajayanti Fellowships for
Young Scientists (V-1, No. 5, 26-10-99) 119

STATEMENT BY MINISTER

Award of Swarnajayanti Fellowships for
Young Scientists (V-1, No. 5, 26-10-99) 119

Contingency Fund of India (Amendment)
Ordinance (V-I, No. 5, 26-10-99) 3

Income-Tax (Amendment) Ordinance (V-I,
No. §, 26-10-99) 2

Representation of the people (amendment)
ordinance (V-I, No. 5, 26-10-99) 162

Recent Visit of U.S. Secretary of Energy
(1—28-10-99) 11—-13

Re. Damage caused by Cyclone in Coastal
Districts of Orissa (I—29-10-99) 200—202

Signing of three Agreements Including the
Extradition Treaty Between India and
UAE (1—27-10-99) 66-67

STATES

Need for creation of a seperate State of Bodo
fand (1—29-10-99) 35-36 )

STATUTORY RESOLUTION

Statutory Resolution reg. Disapproval of

Income Tax (Amendment)
Ordinance—withdrawn (F—28-10-99)
69—76

Statutory Resolution re. Disapproval of the

Representation of the people
(Amecadment) Ordinance—withdrawn
(1—28-10-99) 77—87

SUGAR MILL

Need to make Ganesh Sugar Mills under NTC
in Maharajganj districts of UP viable
(1—28-10-99) 49

TAMIL NADU
Need to include Tanjore in Tamil Nadu under

the Crop Insurance Scheme (I—29-10-99)
34

TRAINS

Need to carly start of Train between Delhi
Raxaul and Amritsar, Darbhanga
(1—29-10-99) 36

UAE

Signing of three Agreements Including the
Extradition Treaty between India and UAE
(1—27-10-99) 66-67

UTTAR PRADESH

Need to issue red cards to people living below
poverty line in Muzaffarpur and Vaishali
Districts (I—29-10-99) 37. (Matters under
rule 377)

Need to make Ganesh Sugar Mills under NTC
in Mabharajganj districts of UP viable
(1—28-10-99) 49

Need to provide more Railway Facilities at
Khurja in Uttar Pradesh (1—29-10-99) 32

WAGES

Need for revision of wages of working
Journalists (1—29-10-99) 36

WEST BENGAL
Natural Calamities in West Bengal, Andhra

Pradesh, Bihar and Orissa (I—28-10-99)
87—153 (Discussion Under Rule 193)
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ACHARIA, SHRI BASU DEB

Prevention of Money Laundering Bill
(}—29-10-99) 27-28 :

Increase in the price of diesel (dis) (V—I,
No. §, 26-10-99) 136

Statutory Resolution re. Disapproval of
Income Tax (Amendment) Ordinance And
Income Tax (Amendment) Bill (J—28-10-
99) 69

ADHI SANKAR, SHRI

Constitution (Eighty—Fourth Amendment)
Bill (Amendment of Article 334) Consid.
(1—27-10-99) 92-93

YOGI, ADITYA NATH

Need to expedite construction of Fertilizer
plant at Gorakhpur, U.P. by KRIBHCO
(M.U.R.—3717) (1—28-10-99) 46

ADVANI, SHRI LK.

Motion of Thanks on President’s
(1—29-10-99) 203—223

AIYAR, SHRI MANI SHANKAR

Motion of Thanks on President’s Address
(1—29-10-99) 67—81

ALVI SHRI RASHID

Address

Motion of Thanks on President’'s Address
(1—29-10-99) 135—141

AMBEDKAR, SHRI PRAKASH

YASHWANT

Constitution (Eighty-Fourth Amendment) Bill
(Amendment of Article 334) Consid.
(1—27-10-99) 103—105

ARGAL, SHRI ASHOK

Need to improve telephone
Morena-Sheopur  district
Pradesh (I—27-10-99) 39

ATHAWALE, SHRI RAMDAS

Constitution (Eighty-Fourth Amendment) Bill
(Amendment of Article 334) Consid.
(1—27-10-99) 86-—88

Motion of Thanks on President's Address
(1—29-10-99) - 180—182

services in
of Madhya

13

BALIRAM, DR.

Need to connect Azamgarh (U.P.) with major
cities in the country by train and also
provide computerised reservation service
there (I—27-10-99) 4142

BANATWALLA, SHRI G.M.

Felicitations to Deputy Speaker (I—27-10-99)
20-21

Felicitations to Speaker (I—22-10-99) 18

Statutory Resolution re. Disapproval of
Income Tax (Amendment) Ordinance And
Income tax (Amendment) Bill (I—28-10-
99) 713

BANDOPADHYAY, SHRI SUDIP

Motion of  Thanks on President's

Address (I—29-10-99) 162—166
BANERIJEE, SHRIMATI JAYASHREE

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (1-—28-10-99)
142 (Dis.)

Motion of Thanks on  President’s

Address (1—29-10-99) 179-180

BARMAN, SHRI RANEN

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (1—28-10-99)
124—125 (Dis.)

Increase in the price of diesel (Dis) (V-I,
No.5, 26-10-99) 144

BASU, SHRI ANIL

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
126-128

BAURI, SHRIMATI SANDHYA

Constitution (Eighty—Fourth Amendment)
Bill (Amendment of Article 334) Consid.
(1—27-10-99) 59—61



14 LOK SABHA

BAXLA, SHRI JOACHIM

Motion of Thanks on Presideats Address
(1—29-10-99) 161-162

BHAURA, SHRI BHAN SINGH

Increase in the price of diesel (dis) (V-I, No.5,
26-10-99) 142

BISWAS, SHRI ANANDA MOHAN

Constitution (Eighty—Fourth Amendment)
Bill (Amendment of Article 334) Consid
(1—27-10-99) 101—103

BRAR, SHRI J.S.

Motion of Thanks on President's Address
(1—29-10-99) 191—193

BWISWMUTHIARY, SHRI
KHUNGGUR

SANSUMA

Motion of thanks on President's Address
(1—29-10-99) 183—186

Need for creation of a separate State of-

Bodoland (1—29-10-99) 35-36
C. SUGUNA KUMARI, DR. (SHRIMATI)

Constitution (Eighty—Fourth Amenadment)
Bill (Amendment of Asicle 334) Consid
(1—27-10-99) 57—59

CHAKRABORTY, SHRI AJOY

Natural Calamities in West Bengsl, Andhra
Pradesh, Bihar and Orissa Discussion
Under Rule 193

CHANDRA SHEKHAR, SHRI

Felicitations to Deputy Speaker (I—27-10-99)
17

Felicitation to Speaker (I—22-10-99) 17-18
CHATTERIEE, SHRI SOMNATH

Felicitations to Deputy Speaker (}—27-10-99)
16-17

Felicitations to Speaker (I—22-10-99) 7-8

Increase in the price of diesel (dis)
(V-1, No.5, 26-10-99) 110

Motion of Thanks on President’s Address
(F—29-10-99) 91-103

Prevention of Money Laundering Bill (1—29-
10-99) 26

CHAUTALA, $HRI AJAY SINGH

Need to send a Central team to Haryana to
amcss the damage caused due to drought
and release adequate funds to the State
Gowvt. for providing relief to the affected
people (I—28-10-99) 50-51

CHENNITHALA, SHRI RAMESH

Ststutory Resolution re. Disappeoval of
income tax {Amendment) Ordinance and
Income tax {Amendment) Bill (I—28-10-
9) 72-713

Statwtory Resolution re. Disapproval of the

Representation of the people
{Amendment) Ordiaance and
Representation of the People

(Amendment) Bill (1—28-10-99) 78-79

CHOUDHARY, COL. (RETD.) SONA
RAM

Need to provide Financial assistance to State
Government of Rajasthan to alleviate
Problems of famine affected people of the
State (Under Rule 377) (V-1, No S, 26-10-
%) 32

CHOUDHRY, SHRI PADAM SEN

Need to look into the Problems of Sugarcane
Growers in Bahraich distrit of U.P.
(1—27-1099) 39

CHOUHAN, SHRI SHIVRAJ SINGH

Discussion Under Rule 193 Natural Calamities
in West Bengal, Aandhra Pradesh, Bihar
and Orissa (I—28-10-99) 137-138

Need to provide financial assistance to State
Govt. of Madhya Pradesh for providing
relief to the people affected by flood in
Raisen, Sehore and Hoshangabad districts
(M.U.R. 377) (1—28-10-99) 46

Prevention of Money Laundering Bill (I—29-
10-99) 28-29

DAGGUBATI, SHRI RAMANAIDU

Coastitution (Eighty—Fourth Amendment)
Bill (Amendment of Article 334) Consid
(1—27-10-99) 79

DAS, SHRI NEPAL CHANDRA

Need t0 bring the .teaching cadee under
Central Hoalth Scheme at par with AHMS
(1—28-10-99) 48-49
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DASMUNSI, SHRI PRIYA RANJAN

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
117—120. Discussion Under Rule 193

Need for a comprehensive master plan to
‘prevent recurring floods in ltahar, Malda
and Murshidabad in West Bengal (I—28-
10-99) 51.52

Prevention of Money Laundering Bill (I—29-
10-99) 26-27

DEO, SHRI BIKRAM KESHARI

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa(1—28-10-99)
128-129. Discussion Under Rule 193

FAROOK, SHRI M.O.H.

Increase in the price of diesel (dis) (V-I, No.5,
26-10-99) 145

GANDHI, SMT. SONIA

Felicitations to Deputy speaker (I—27-10-99)
16

Felicitations to Speaker (I—22-10-99) 6-7

Motion of Thanks on President's Address
(1—29-10-99) 196—200

GEETE, SHRI ANANT GANGARAM

Increase in the Price of diesel (dis) (V-I, No.
S, 26-10-99) 143

GEORGE, SHRI K. FRANCIS
Felicitations to Speaker (I—22-10-99) 21-22

Motion of Thanks on President’s Address
(1—29-10-99) 194—196

GUPTA, SHRI INDRAJIT

Felicitations to Deputy Speaker
(1—27-10-99) 18

Felicitations to Speaker (}—22-10-99) 13—15

Motion of Thanks on President's Address
(1—29-10-99) 81—91

INDORA, DR. SUSHIL KUMAR
Member Sworn (1—29-10-99)-1
JADHAY, SHRI SURESH RAMRAO

Increase in the price of diesel (dis) (V-I, No.
5, 26-10-99) 136

JAGANNATH, DR. MANDA

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
101-102. Discussion Under Rule 193

Need to take up the work of railway line

between Nalgonda-Machesia and Raichur
in Andhra Pradesh (1—28-10-99)-49

JAGATHRAKSHAKAN, DR. S.

Need to start shuttle service between
Arakkaram and Kathpadi railway stations
and to lay railway line between Kathpadi
and Villipuram in Tamil Nadu (I—27-10-
9) 42

JHA, SHRI RAGHU NATH

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
139—141. Discussion Under Rule 193

Increase in the price of diesel (dis) (V—I, No.
5, 26-10-99) 150

Motion of Thanks on the President’s Address
(1—28-10-99) 161—164

JAISWAL, DR. M.P.

Increase in the price of diesel (dis) (V-I, No.
5, 26-10-99) 139

Need to early start of Troin between Delhi
Raxaul and Amritsar, Darbhanga (I—29-
10-99) 36

JETHMALANI, SHRI RAM

Constitution (Eighty-Fourth Amendment) Bill
(Amendment of Article 334) Consid (I—27-10-
99) 47—49, 106—10

JOSHI, DR. MURLI MANOHAR

Award of Swarnajayanti Fellowships for young
scientists (st.)
(V-I, No. 5, 26-10-99) 119

JOSHI, SHRI MANOHAR

Motion of Thanks on President's Address
(I—29-10-99) 57—67

KANUNGO, SHRI TARLOCHAN

Motion of Thanks on President's Address
(1—29-10-99) 147—152

KATARIA, SHRI RATTAN LAL

Constitution (Eighty-Fourth Amendment) Bill
(Amendment of Article 334) Consid (I—27-10-
99) 89—91

Need for all-round development of Kargil and
Leh (Under Rule 377)
(V—I1, No. S, 26-10-99) 35-36
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KHANDELWAL, SHRI VIJAY KUMAR

Need to improve telecommunication services
in  rural areas of = Betur-Harda
Parliamentary  Constituency, = Madhya
Pradesh (under rule 377)

(V-I, No. 5, 26-10-99) 32

KHANNA, SHRI VINOD

Motion of Thanks on Presidents Address
(1—29-10-99) 103—109

KRISHNADAS, SHRI N.N.

Needl to include Kerala particuladly the district
of ‘Palghat in- Crop Insurance Schenre

o (=27-10-99) 41

KYNDIAH, SHRI P.R.

Constitution (Eighty-Fourth Amendment) Bill

(Amendment of Article 334)
Consid. (I—27-10-99) 84—-86

LEPCHA, SHRI S.P.

Need to ensure early reopen.ng of tea gardens
of Tea Trading Corporation of India at
Darjeeling and Jalpaiguri, West Bengal
(under rule 377)

(V-1, No. §, 26-10-99) 34

MAHALE, SHRI HARIBHAU SHANKER

Motion of Thanks on President’s Address
(1—29-10-99) 182-183

MALHOTRA, DR. VUAY KUMAR

Motion of Thanks on the President's Address
(V-l, No. 5, 26-10-99) 34—47

Prevention of Money Laundering Bill (I—29-
10-99) 27-28

MANDAL, SHRI BRAHMA NAND

Need to clear the proposal for construction of
Rail-cum-rood bridge at Monghyr, Bihar
(under rule 377) (V-I, No. 5, 26-10-99) 35

MANDAL, SHRI SANAT KUMAR
Felicitations to Speaker (1—22-10-99) 17

Need to review order issued under the Jute
Packaging Materials (Cempulsory Use in
Packing Commodities) Act, 1987 to ensure
compulsory use of jute bags in Packing
Cement, foodgrains, sugar and urea (I—27-
10-99) 43-44

MANN, SHRI SIMRANIJIT SINGH
Motion of thanks on President's Address
(1~29-10-99) 173—176

MAYAWATI, KUMARI

Constitution (Eighty-Fourth Amendment) Bilt
(Amendment of Article 334)

Consid. (1—27-10-99) 67—70

Felicitations to Deputy Speaker (I—27-10-99)
18-19

Felicitation to Speaker (I—22-10-99) 10-11

Increase in the Prices of diesel (dis) (V—I,
No. 5, 26.10.99) 127

MOHALE, SHRI PUNNU LAL

Constitution (Eighty-Fourth Amendment) Bill
(Amendment of Article 334)
Consid. (}—27-10-99) 83-84

MOHITE, SHRI SUBODH
Increase in the price of diesel (dis). (V—I,
No. 5, 26.10.99) 151

MUKHERIEE, SHRIMATI GEETA
Constitution (Eighty-Fourth Amendment) Bill
(Amendment of Article 334)
Consid. (1—27-10-99) 82-83

MURALEEDHARAN, SHRI K.

Need for early doubling of railway line from
Shornur to Mangalore and Shornur to
Calicut (J—27-10-99) 44

MURMU, SHRI SALKHAN

Need to include Santali language in O1-Chiki
Script in the Eighth Schedule to the
Constitution (V—I, No. 5, 26-10-9%) 30
(under rule 377)

MURTHI, SHRI M.V.V.S.
Felicitations to Deputy Speaker
(1—27-10-99) 17-18

Increase in the Price of Diesel (dis) (V—I,
No. S, 26.10.99) 121

MUTTEMWAR, SHRI VILAS

Need to declare Nagpur airport as an
international airport (under rule 377)
(V—1, No. 5, 26-10-99) 33

NAIK, SHRI ALl MOHAMMAD
Felicitation to Speaker (1—22-10-99) 19

Motion of Thaaks on President’'s Address
(1—29-10-99) 166—170

Statutory Resolution re. Disapproval of the
Representation of the people
(Amendment) Ordinance and
Representation of the People
(Amendment) Bill (I—28-10-99) 85
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NAIK, SHRI RAM

Increase in the Price of diesel (dis) (V-I,
No. §, 26-10-99) 152—162

NATCHIAPPAN, SHRI E.M. SUDARSANA

Natural Calamities in West Beagal, Andhra
Prdesh, Bihar and Orissa (}—28-10-99)
129—133 Discussion Under Rule 193

PAL, SHRI RUP CHAND
Prevention of Money Lnundenn. Bill (1—29-
10-99) 22

Presentation of Petition
(I—218-10-99) 44-45

PALANIMANICKAM, SHRI S.S.
Motion of thanks on President's Address
(1—29-10-99) 159—161

Need to include Tanjore in Tamil Nadu under
the Crop Insurance Scheme (I—29-10-99)
34 Matters Under Rule 377

PANDEY, SHRI RAVINDRA KUMAR

Need to resume transportation of coal though
crush coal transport at Kargil washery of
Central Coalfield Limited, Bihar (Under
Rule 377) (Vol- 1, No. §, 26-10-99) 31

PANDIYAN, SHRI P.H
Felicitations to Deputy Speakers (I—27-10-99)
19

Felicitation to Speaker (I—22-10-99) 12-13

Increase in the Price of diesel (dis)
(V—I, No. 5, 26-10-99) 128

Motion of Thanks on Presidents Address
(1—29-10-99) 141—147

PASWAN, SHRI SUKHDEO

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa. (I—28-10-99)
102—104 Discussion Under Rulc 193

PATIL, SHRI SHIVRAJ
Motion of Thanks on President's Address
(V-1, No. §, 26-10-99) 56—66

Motion of Thaaks on the President's Address
(}—28-10-99) 15460

PAWAR, SHRI SHARAD
Felicitation to Speaker (I—22-10-99) 15

PILOT, SHRI RAJESH
Increase in the Price of diesel (dis.)
(V—1, No. §, 26-10-99) 117

PRADHAN, SHRI AMAR ROY

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (J—28-10-99)
134-135 Discussion Under Rule 193

Need to take steps to prevent foreign
companies for claiming patent rights on
Jute Products to Sefeguard Indian Jute
Farmers. (1—29-10-99) 3$

PRADHAN, SHRI ASHOK.
Need to Provide more Railway Facilities at
in Uttar Pradesh
(1—19-10-99) 32 (MUR 377) '
RADHAKRISHNAN, SHRI VARKALA
Need to reduce the price of diesel (I— 28-10-
9) 51

Statutory Resolution re. Disappeared of the

Representation of the people
(Amendment) Ordinance and
Representation of the people

(Amendment) Bill (I—28-10-99) 80-81

RAI, SHRI NAWAL KISHORE

Constitution (Eighty-Fouth Amendment) Bill
(Amendment of Article 334) Consid.
(1—27-10-99) 71-712

Increase in the price of diesel (dis) (Vl
No. §, 26-10-99) 125

RAJENDRAN, SHRI P.

Motion of Thanks on the President’s Address
(1—28-10-99) 164—66

RAO SHRI S.B.P.B.K. SATYA NARAYNA

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
142—147 Discussion Under Rule 193

RASHTRAPAL, SHRI PRAVIN

Constitution (Eighty-Fourth Amendment) Bill
(Amendment of Article 334) Consid.
(I—27-10-99) 93—100

RAWALE, SHRI MOHAN

Constitution (Eighty-Fourth Amendment) Bill
(Amendment of Article 334) Consid
(1—27-10-99) 75—719

Prevention of money Laundering Bill (I—29-
10-99) 30-31
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RAWAT, PROF. RASA SINGH

Need to provide financial assistance to State
Government of Rajasthan for providing
relief to the people affected by drought in
the State (M.U. R. 377) (I—28-10-99) 46

RAWAT, SHRI RAMSAGAR

Constitution (Eight-Fouth Amendment) Bill
(Amendment of Article 334)
Consid. (I—27-10-99) 70-71

Increase in the price of diesel (dis) (V—I, No.
5, 26-10-99) 150

Need for early construction of a railway over-
bridge at Safedabad in Barabanki District
(U.P.) (Under Rule 377) (V=-I, No. §, 26-
10-99) 35

REDDY SHRI N. JANARADHAN

National Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (1—28.10.99)
104—109 Discussion Under Rule 193

REDDY, Shri Y. S. VIVEKA
NANDA

Need to provide financial assistance to State
Govt. of Andhra Pradesh to mitigate the
hardship being faced by Cotton grower due
to drought conditions in State (1—28-10-99)
48

RIYAN, SHRI BAJU BAN

Constitution (Eighty-Fourth Amendment) Bill
(Amendment of Article 334) Consid.
(1—27-10-99) 91-92

ROY PRADHAN, SHRI AMAR
Feliciations to Deputy Speakers (I—27-16-99)
20

Felicatations to Speaker 0—22-16-99)19-20

Motion of Thanks on President's Address
(1—29-10-99) 170—73

RUDY, SHRI RAJIV PRATAP
Increase in the Price of diesel (dis) (V—I, No.
5, 26-10-99) 115

Natural Calamitics in West Bengal, Andhra
Pradesh, Bihar and Orissa (1—28-10-99)
109—112 Discussion Under Rule 193

SAHU, SHRI ANADI

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
92—97 Discussion Under Rule 193

SAMANTRAY, SHRI PRABHAT
Prevention of Money Laundering Bill (I—29-
10-99) 25

SANGMA, SHRI PURNO. A.
Motion of Thanks on President's Address
(1—29-10-99) 109—124

SAROJA, DR V.

Constitution (Eighty-Fourth Amendment) Bill
(Amendment of Article 334) Consid.
(1—27-10-99) 73—75

Need to Sanction adequate funds for com-
prehensive drinking water scheme for
Rasipuram Parliamentary Constituency in
Tamil Nadu (}—27-10-99) 42

SINGH, DR. RAGHUVANSH PRASAD

Constitution (Eighty-Fourth Amendmeat) Bill
(Amendment of Article 334) Consid.
(1—27-10-99) 79—82

Felicitations to Deputy Speakers (I—27-10-99)
19-20

Felicitations to Speaker (1—22-10-99) 15—17

Increase in the Price of diesel (dis) (V-I, No.
5, 26-10-99) 130

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
138 Discussion Under Rule 193

Need to issue red cards to people living below
poverty line in Muzaffarpur and Vaishali
Districts (I—29-10-99) 37

Prevention of Money Laundering Bill (I—29-
10-99) 24-25

SINGH KUNWAR AKHILESH

Increase in the Price of diesel (dis) (V-I, No.
S, 26-10-99) 123 Discussion Under Rule 193

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
147-148

Need to make Ganesh Sugar Mills under NTC
in Maharaj ganj districts of UP Viable
(I—28-10-99) 49

SINGH, SARDAR BUTA

Constitution (Eighty Fourth Amendment) Bill
(Amendment of Article 334) Consid. (I-27-
10-99) 50—S7

SINGH, SHRI JASWANT
Signing of three Agreement Including the

Extradition Treaty Betweea India and
UAE (1—27-10-99) 66-67
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SINGH, SHRI LAKSHMAN
Increase in the price of diesel (dis) (V—I,
No. 5, 26-10-99) 147

SINGH, SHRI MAHESHWAR
Member Sworn (J—28-10-99) 1

SINGH, SHRI PRABHUNATH
Increase in the Price of diesel (dis) (V—I,
No. 5, 26-10-99) 132

Motion of thanks on President's Address
(I—29-10-99) 186—191

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
148 (Discussion Under Rule 193)

SINGH, SHRI RAM PRASAD

Need to grant special package for all-round
development of naxalite infected areas in
Bihar (1—27-10-99) 43

SINGH, SHRI TILAKDHARI PRASAD

Increase in the prices of diesel (dis) (V—I,
No. 5, 26-10-99) 152

SINGH, SHRIMATI KANTI

Motion of Thanks on Presidents’ Address
(1—29-10-99) 152—157

SINGH, SHRIMATI SHYAMA

Need to take suitable measures for proper
maintenance of National highways in the
country particularly in Bihar (I—27-10-99)
40-41

SINGH, DEO, SHRI K.P.

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
97—101 Discussion Under Rule 193

Statutory Resolution re. Disapproval of
Income Tax (Amendment) Ordinance and
Income tax (Amendment) Bill (—28-10-
99) 71-72

SINHA, SHRI YASHWANT

Motion of Thanks on Presidents’ Address
(1—29-10-99) 124—135

SOMAIYA, SHRI KIRIT

Need to take steps for early creation of
Mumbai Railway Development
Corporation (Under Rule 377) (V-—I,
No. §, 26-10-99) 31

Prevention of Money Laundering Bill
(1—29-10-99) 29

SRINIVASULA, SHRI KALAVA

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
12—124 Discussion Under Rule 193

SUDHEERAN, SHRI V.M.

Increase in the Price of diesel (dis.) (V—I,
No. §, 26-10-99) 134

Need to create a separate Ministry for
Fisheries (Under rule 377) (V—I, No. S,
26-10-99) 33

Statutory Resolution re. Disapproval of the
Represeatation of the people
(Amendment) Ordinance and
Representation of the People
(Amendment) Bill (I—28-10-99) 81—8S

SURESH, SHRI KODIKUNNIL

Constitution (Eighty-Fourth Amendment) Bill
(Amendment of Article 334) Consid
(1—27-10-99) 72-713

SWAIN, SHRI KHARABELA

Constitution (Eighty-Fourth Amendment) Bill
(Amendment of Article 334) Consid
[I—27-10-99) 61—66

Discussion Under Rule 193

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
141-142 (dis.)

THOMAS, SHRI P.C.

Felicitations to Speaker (I—22-10-99) 20-21

Motion of Thanks on President’s Address
(F—29-10-99) 177—179

Need for Revision of wages of Waxking
Journalists (I—29-10-99) 36 (M.U.R. 377)

TIWARI, SHRI LAL BIHARI
Need for early regularisation of untuthorised

colonies in National Capital Territory of
Delhi (I—27-10-99) 39
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TRIPATHI, SHRI PRAKASH MANI

Need to ensure payment of dues to sugarcane
growers in Deoria district in U.P. (I—27-
10-99) 39-40

TRIPATHY, SHRI BRAJA KISHORE

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
121-122

Discussion Under Rule 193

Need to revise the royalty on coal and other.

mineral products (I—28-10-99) 50
VAGHELA, SHRI SHANKERSINH

Increase in the price of diesel (dis.) (V—I,
No.5, 26-10-99) 103

VAIKO, SHRI

Motion of Thanks on President’s Address
(V—I1, No.5, 26-10-99) 47—56

VAJPAYEE, SHRI ATAL BIHARI

Felicitations t0o Deputy Speaker (I—27-10-99)
15-16

Felicitations to Speaker (1—22-10-99) 5-6

VENKATESHWARLU, PROF.
UMMAREDDY

Motion of Thanks on President’'s Address
(1—29-10-99) 37—44

Natural Calomities in West Bengal, Andhra
Pradesh, Bihar and Orissa(l—28-10-99)
149-150 Discussion Under Rule 193

Need to sanction adequate financial assistance
to the State Government of Andhra
Pradesh to provide relief to the people
affected by recent severe drought (under
rule 377) (V—I, No.5, 26-10-99) 34

WADIYAR, SHRI S.D.N.R.

Need to provide adequate funds to State Govt.
of Karnataka for upgradation of airport at
Mysore (1—28-10-99) 47

YADAYV, SHRI DEVENDRA PRASAD

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
112—114 Discussion Under Rule 193

YADAYV, SHRI JAGDAMBI PRASAD

Need to send a Central team to Bihar to assess
the damage caused by floods in Godda and
other districts of the State and provide
funds for rehabilitation of affected people
(M.UR-377)(1—28-10-99) 47

YADAV, SHRI MULAYAM SINGH

Felicitations to Deputy Speaker (I—27-10-99)
17

Felicitations to Speaker (I—22-10-99) 8—10

Motion of Thanks on President's Address
(1—29-10-99) 44—56

YERRANNAIDU, SHRI K.

Felicitations to Speaker(l—22-10-99) 8

Natural calamities in West Bengal, Andhra

Pradesh, Bihar and Orissa (I—28-10-99)
125-126 (Dis.)

ZAHEDI, SHRI MAHBOOB

Natural Calamities in West Bengal, Andhra
Pradesh, Bihar and Orissa (I—28-10-99)
114—117 Discussion Under Rule 193
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